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- T - GOVERNMEM® OF INDIA -
MINISTRY OF FINANCE
(DEPAFT MEN® OF REVEN'E)

NEW DEIXI T9E 19I'F MiBCH, 1980,
- | NeT IFICAT ICN
LU TINCOFE-TZLEX)
. A0.3216(F.No.197/1/80-11‘(AI) : In exercise of the powers conferred by clause(v) of
* sub-section (23C) of section 10 of the Income-tax Act,1961 (43 of 1961), the Cen-

tral Government hereby notifies "Sri Mehanandeeswara Devasthanam, Mehanandi' for
the purpose of the said section for the assessment year(s)1973-74 to 1980-81,

. Sd/-
- (B.M, STHGH)
To e INDER SECRETARY TO THE GOVERNMINT OF INDIA

The Manager,

Government of India Press,

Ring Road, Mayapuri Industrial Area,
(Near Rajouri Garddn), New Delbi,

Copy to -

1. Execwbive Officer, Sri Mahanandeeswara Swamy Devasthanam, Mahanendi,
Nandyal Taluk, Kurnool Dt (A,P.) :
2. The Commissioner of Income-tax, Andhra Pradesh-I, Hyderabad with reference to
his letter NooHqrs,I/X/18/78-79,
3+.411 Commissionersof Income-tax,
' ‘44 Directors of Inspettion(Ir)/(R&S)/(P&rR)/(Inv,), New Delhi,
5o Director of 0&M Services(Income-tax), 1st Floor, Aiwan-e-Ghalib,
~ _)ata Sundri lane, New Delhi(5 cop_iess. ‘
B¢ All Officers & Sections of I,T, Wing of C.B.D.J., New Delhi,
T+ Comptroller & Auditor Geheral of India, New Delhi,(20 copies),
8, Bulletin Section of Dte, of Ins,(RS&P), New Delhi(5 copies).
9, Director of Training, IES(D.T.), Staff College, Nagpur(5 copies),
10, Shri M.B, Rao, Joint Sedy, Ministry of law, Justice & Conpany Affeirs
(Departoent of legal Affairs), New Delhi,

Sd/-
(B.M. SINGH)
INDER SECRETARY TO THE GOVERNMRNT OF INDIA,
AUPHORISED RO ISSUE -

\lk\\.'.“f;‘\f"'\ NO./CC/ T2 (AT) /4032 /088/5SR/80.. .
(v.k. BEATYA)) L ' o
ASSISTAMT DIRECT(R OF INSPECT IN(RS&P),
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